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BEFORE THE NATIONAL GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI

Original Application No. 100 of 2021

K.S. Radha Krishnan

Son of Sh.K.V. Srinivasan

Aged about 63 years

R/O 5/359, Sri Xhaitanya Avenue
Anna Salai, Palavakkam,
Chennai — 600 041

Tamilnadu

...Applicant

Vs

1.  Union of India
Through its Cabinet Secretary,
Government of India ,
Rashthrapathi Bhavan,
New Delhi — 110 003

2. Ministry of Environment, Forest and Climate Change,
Through its Secretary
Indira Paryavaran Bhawan
Jor Bagh Road,
New Delhi — 110 003.

3. Tamilnadu Pollution Control Board
Through its Chairman,
76, Anna salai, Guindy,
Chennai — 600 032, Tamilnadu
And Ors

...Respondents

REPORT FILED ON BEHALF OF THE 3" RESPONDENT
TAMILNADU POLLUTION CONTROL BOARD

I, R.Kannan, son of V.Raghavan, Hindu, aged about 58 years,

having my office at No. 76, Mount Salai, Guindy, Chennai — 600 032

do hereby solemnly affirm and sincerely state as follows:-



1. | am the Additional Chief Environmental Engineer, Tamil Nadu
Pollution Control Board, Chennai and | am filing this Report on
behalf of the 3" Respondent Board and as such | am well

acquainted with the facts of the case as per records.

2. It is respectfully submitted that, the Applicant has filed the case
before Hon’ble NGT with the following prayer:

a. To direct the Respondents to take effective science — based
action to preserve Biological, Environmental and Natural
status of Western Ghats and Eastern Ghats by due formation
of a permanent body for safeguarding the same on the basis
of Madhav Gadgil and Kasthuri Rangan Committee
recommendations and to implement and execute the same in
its true spirit.

b. This Hon’ble Tribunal may kindly take the cognizance on a
leading and emerging environmental issue has led to serious
illegalities and irregularities.

c. To direct the Respondents to take effective measures to
prévent huge encroachment in the water bodies coupled with
destroying of forest wealith.

d. Direct the Respondents to formulate and place on record
strategy/ scheme to prevent the Western Ghats and to file its

report before this Hon’ble Tribunal.



e. Pass any such other or further order as this Hon’ble Tribunal
may deem fit énd proper in the fact and circumstances of the
case.

. Itis respectfully submitted that, there is no notifications issued by

the Central and State Government under relevant Acts to form a

permanent body for safe guarding Western Ghats and Eastern

Ghats as recommended by Madhav Gadgil and Kasthuri Rangan

Committee. Presently, there is no specific/direct compliance by

TNPCB with respect to the recommendations of MadhavGadgil

and KasthuriRangan Committee for preservation of Biological,

Environmental and Natural status of Western Ghats and Eastern

Ghats.

. It is respectfully further submitted that TNPCB is implementing
the Pollution Control Legislations and Rules and Notifications
frémed therein. In discharging the duties entrusted to it, the
Board investigates, collects and disseminates data relating to
water, air and land pollution, lays down standards for
sewage/trade effluent and emissions. The main functions of the
TNPCB under the provisions of the Water (Prevention and
Control of Pollution) Act, 1974 and the Air (Preveﬁtion and
Control of Pollution) Act, 1981 are:
i. To plan a comprehensive programme for the
prevention, control and abatement of water and air

pollution.



Vi.

Vii.

Viii.
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To ’advise the State Government on any matter
concerning the prevention, control or abatement of
water and air pollution.

To collect and disseminate information relating to water
and air pollution and the prevention, control or
abatement thereof.

To inspect sewage and trade effluent treatment plants
for their effectiveness and review plans, specifications
for corrective measures.

To inspect industrial plants or manufacturing process,
any control equipment and to give directions to take
steps for the prevention, control or abatement of air
pollution.

To inspect air pollution control areas for the purpose of
assessment of quality of air therein and to take steps for
the prevention, control or abatement of air pollution in
such areas.

To lay down, modify or annul effluent standards for the
sewage and trade effluents and for the emission of air
pollutants into the atmosphere from industrial plants and
automobiles or for the discharge of any air pollutant into
the atmosphere from any other source.

To evolve best economically viable treatment

technology for sewage and trade effluents.



iX. To collect samples of sewage and trade effluents and
~ emissions of air pollutants and to analyse the same for
specific parameters.

X. To collaborate with Central Pollution Control Board in
organizing the training of persons engaged or to be
engaged in programme relating to prevention, control or
abatement of water and air pollution and to organise
mass education programme relating thereto.

xi. To perform such other functions as may be prescribed
by the State Government or Central Pollution Control

Board.

5. It is submitted that, TNPCB issues consent to new industries in
two stages. Consent to establish (CTE) is issued depending
upon the suitability of the site before the industry takes up the
construction activities and consent to operate is issued after
installation of pollution control measures by the unit to satisfy the

standards.

6. It is also submitted that, as per EIA Notification 2006 as
amended, 38 categories of industries have to obtain
Environmental Clearance from Ministry of Environment, Forests
& Climate Change, Government of India / State Environmental
Impact Assessment Authority, Government of Tamil Nadu as the

case may be. The TNPCB issues CTE to the projects which
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attract EIA notification 2006, only on receipt of environment
clearance from MOEF&CC/SEIAA, as the case may be and after
satisfying the siting criteria and all other statutory requirements.
In case of Projects which are covered under Coastal Regulation
Zone kNotification, 2019, Clearance shall be obtéined from
Coastal Zone Management Authority, before applying for

Consent of TNPCB.

. It is respectfully submitted that, Environment and Forests (Ec.3)
Department vide G.O. (Ms) No. 29, Dated: 21.03.2020 issued
orders to empower the Tamil Nadu Pollution Control Board to
monitor the Compliances of the Environmental Clearance
conditions and further issuance of the Compliance Certificate
relating to Category —B projects issued by the State Level
Environment Impact Assessment Authority. Accordingly, the

industries are being monitored by TNPCB.

. It is submitted that, in case the industries are listed in the
Annexure — | (list of Taluks and Villages which lie in the Hill
Areas) to the G.O. MS No. 49, dated 24.03.2003 issued by
Housing and Urban Development Départment, the industries
shall require prior clearance from the Hill Area Conservation
Authority before the issue of Consent of the Board. It is submitted
that, before considering the issue of Consent to Establish to the

industry, TNPCB ascertains whether the industry is located near



the sensitive/eco-sensitive areas like places of Archaeological
importance, Naﬁonal Park, Wild Life/ Birds sanctuary, Marine
National Park, Mangrove Forests, reserved forests if any. If the
project site is within the eco-sensitive zone or Protected Areas
notified under Wild life (Protection) Act,1972, clearance has to be
obtained by the proponents from National Board for Wild life

before the issue of CTE of the TNPC Board.

9. It is respectfully submitted that the Tamilnadu Pollution Control
Board will abide by the Notifications issued by the Centrél
Government /State Government in protecting the ecologically
sensitive areas in Western Ghats and Eastern Ghats, while
conéidering the issue of consent to the industries/Building and
construction projects proposed in these areas as per the
recommendations of MadhavGadgil and KasthuriRangan

Committee.

Under the above circumstances, it is humbly prayed that this Hon’ble
National Green Tribunal may be pleased to take this Report on record
and pass such further or other orders as this Hon'ble Tribunal may
| deem fit and proper in the facts and circumstances of this case and

thus render justice.

RAGHAVAN  geiersy,
KAN N AN E;;c; 5'021.06.01 08:49:40
BEFORE ME



VERIFICATION
|, R.Kannan, son of V.Raghavan, working as Additional Chief
Environmental Engineer, TNPCB, having my office at No. 76, Mount
Salai, Guindy; Chennai — 600 032 do hereby submit that the contents

of above report are true to the best of my knowledge through records.
Verified at Chennai on this day of May, 2021.

RAGHAVAN - 2o
KAM NAM s 1502?11‘06.01 85121
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29, Sidhapuram i
140, Madalag “

41 Kulikgnda .
42 Arif Natham-and is surreundings
43, Kallathi

| 44, Karadikkal "
43, Mugandam .
| 46, Malligabai Thotr, |
47.  Ullbenda ]

DPet,o.
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Dristrict Mames of taluks | Names of villages
15. Dharmapuri Denkanikottai Taluk | 48.  Sambangi Ramathotti -

| 49. - Thotta Munji

50. Wauratha Natham

51.  Sagamunju

52, Somagundapalli

53. Karagathur

54, Kuppathur

33. Kottaiyur

36.  Thimmatbur

——

537. Kochur

58, Thottiyur

59, Kodakarai Hills and its
surroundings

| 60, Kembakarai

62, Munjukondapalli
63. IMelpatti

64. WMNandhapuram

| 65. Matrapalayam

| 66, Keraiti

{ 67.  Chinna motragt

68.  Panjallhunai

§9. Sakkilinatham

?ti Eosur

71. Pathipoundanur

72, Mascnalti

73.  Adhimarathur

| 74, Arthakinaru

73.  Arokyapuram

76.  Agalakotiai

==

77, Kattinmsa

78, Padhavanahally

L 90 Kurimandhai

180, Kumbavetlur

81. Biligundaly

81, Ootamalm

' 83, Gullany

84. Cioddamachi

85. Koochuvadi

P:LaD.
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District Names of taluks Names of villages
. V5. Dharmapuri Drenkamkotiai Talk | 86, Thaggatty B
; ' : BT Ungam village and ils
. | surroundings
! 88. Maulanahalli
l. | 89, Belpati
’ 90, Uduoparam
i 91, Manjukondahalli .
5 92, Kulipandu
193 Sulagunda and iis surroundings
: 94, Mandhimanyalam
i - 95, Devarbeita
| DG. Belakkaai _
| {97 Nachipall
9%, Athinattam and surroundings |
a Uthankari 1. Chitteri Hills {entire talek)
6. Madural Peraivur A Alhipatti Firka ;
1. Pappinaickanpatyy
2. Athipawi )
3. Thullukwii naickkanur .
4. Vitiaipali :
| 5. Vandari n
6.  Saplur_ )
i 7. Kudisen '
| 8. Kethuvarpatia ;
9. Mangal revu |
B Elumalai Firka
1. Melathirumanickam
2 Seeinayackanpalti
3. P;::rm:.'arnpmu
4, Elumalai
5. Uthapuram
6,  Mallapuram
) 1.
Ef

Sulapuram

Data0a
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. District Names of Laluks “Names of villages
Ty Malur  Peraiyur 5. Thadayampat
*I 10, Manthamelupatti

1. E. Kolupattl

h,

Prerarvur Firka

Kuvalapurain

Silaimalmpatti

Sandaiyur

Peraivur Bii - |

Peraiywr Bit - [l

Chinna Poolampart

5. Keezhapatli

dlathakarai

»

o BT R b Hd P

Usilampatti

™

Earumathur Firka

Karumathor

Mudalai Kulam

Vikramangalam

Kovilunkulan

Kannanur

Panniyan

Pullanern

Sakkarappangkanur

Pana Moopan patti_

— || me || o e e [ ] —

=

Eravapatti

w

Usitampat Firka

Thoddappanackanur

Pithampatti

Nalluihevanpati

Wakkalopat

Adbkunclim

Thwnmalapalu

Erumarmpatti

Usilampati

S S e e e

Yagurani

Pt eOs
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District , Names of taluks BE .+ Names of villa ﬁes

.16 Madurai ' Usilampatti | 10, Avanmetiupatli
L Mannoathu
2. Jothilneickanur

| € Uthappanaickanur Firka

__Uthappanaickanu¢
Nadupatty
Thimmanatham
Kalluthu
Mekkilarpatti
Keeripaiti
Seemanuth
Stkkampatt|

P
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:  LAL RAWHA SATLO
SECRETARY TO GOVERNMENT .
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Agriculiure
a)

b)

THE AUTHQRITY

R E S

Projects for the restructuring of hill siopes

Projects for the use of unculfivated land or

semi-natural areas for intensive agncultural

purposes

Water-management pmjects*fur agriculture

initial afforestation where this may lead to

adverse ecological changes

Land reclamation for the purpose of

conversion to another type of land use.

Poultry-rearing instaliations

i‘gx-lffearihg installations
Plantations
Agro-forestry, tree cropping and crchards

Extractive Industry

Deep drillings with he exception of drillings for
investigating the stability of the soil and in
particular:

-— geuthermal dnlhng

-~ drilling for the storage of nuclear waste
matana]

—  drilling for water supplies. .

Exiraction of minerals other than metalliferous
and energy-producing minerals, such as lime-

Pit ML=




3)

¥

stone, marble sand, 'g'rahrél, shale, salt,
phosphates and potash

Extraction of coal and lignite by underground
mining | |

Extraction of coal and _‘.kigrii'!ca by open-case
mining |

Extraction of pefroleum

Exiraction of natural gas

Extraction of Ores

Extraction of bituminous shale, peat and moss
Exrraction of minerals other  than
metalliferaus and energy-producing minerals
by open-cast mining, including extraction of
gypsum, fire clay eic. '
Surface indusirial installations  for the
exiraction of coal, petrolsum, natural gas and
ores, as well as biluminous shale.

Goke Ovens (dry coal distillation)

Instaliations for the manufacture of cement
refractones,

Energy Industry

a)

b)

industrial Installations for the production of

electricity steam and hot water.

Industrial installations for carrying gas, steam
and hot water, transmission of slecirical

| . - F?tj‘ﬂu

28
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] “

enargy by overhead cabies.

Surface storage of natural gas
Undergrun-d s‘tarage of combustible gases
Surface storage of ’Fﬁssil fuels

Industrial briquetting of coal and lignite

instaliations for the production ar enrichment
of nuclear fuels

Installations for the reprocessing or irradiated
nuclear fuels.

Installations for the collection and processing
of radioactive waste

Instailations for hydro-glectric  energy
production

Processing of metals

- a

d}

e)

-caslings

lron ‘and steel works, including foundries,
farges, drawing plants and rolling mills {unless
included in Annexure-1)
Installations for the production, including
smelling, refining, drawing and rolling of non-

* ferrous metals, excluding precious metals
. Ny

Pressing, drawing and stamping of large
Surface treatment and coating of metals

Boiler making, manufacture of reservoirs,
tanks and other sheet-metal containers.

P't o+ ]



f)

1}

- Manufacture and assembly of motor vehides
and manufacture of motor-vehicle engines

Installations for the construction and repair of
aircraft -

Manufacture of railway equipment
Swaging of exp'lnsiireé

Installations for the roasting and sintering of
metallic ores. |

3. Manufacture of glass, ceramics

6. Chemical Industry

' E.]

by

¢)

a)

b)

Treatment of intermediate products and

production of chemicals,

Production of pesticides and pharmaceutical
products, paint and varnishes, elastomers and
peroxides.

Storage facilities for petroleum petrochemical
and chermical products.

Food Industry

Manufacture of Vegetable and animal oils and
fats :

Packing and canning of animal and vegestabie
products

Manufacture of dairy products

petac,

30 -
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Brewing :.an“d’v malting.

Confectionery and syrup manufacture
Installations for the staug hté:ar of animals
Industrial starch manufacluring installations
Fish-meal and fish-oil factories

Sugar factories

Textile, leather, wood and paper industries

a)
b)

C)
d)
&)
f)
g)

a}

Wool scouring, degreasing and bleaching
factories

Manufacture of fibre board, partmle beard and

plywood.

Manufacture of pulp, paper and board

Fibre-dyeing factaries

Cellulose-processing and production
installations.

Tanneryaand Iﬁeather,-dressing faclories

Wood based chemicals extraction including

arg mabcs and tannins

" Rubber Industry

Manufacture and treatment of elasiomer-
based products.

Electronic Industry

Pit L=
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Manufacture and refini ng of basic semi- '
conductor materialg

Manufacture of s&mi-m‘-‘nduf;tm Components

Manufacture of e!eﬂlrm}rﬁ*a and other
capaci turs: .

Manufacture of electronic com ponents other
than pure assembly materlals procured.

infrastructure pmj—ents

a)

b)

h)

i}

fnci‘usm?'afl-as«taieﬂevel‘f}‘p;mﬂni projects
Urban-development projects
Cable-cars

Construction of National Highways, State

Highways, major dislric roads and minor
roads and railway lines and airports

Lanalization and flood-relief works

Dams and other installations designed to hoid
water or stere it on long-term basis,

Gil and gas pipeline instailationg

Instatiation of long-distance aqueducts

Beating

p!tiﬂ'l '
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Other projects

a) Holiday villages, hotel and resort complexes,
hostels and restaurants of more then 300
sq.m.

0)  Racing and test tracks for cars and
matorcycles

¢) Installations for the disposal of industrial and
domestic waste (unless included in Annexure-l)

d)  Waste water treaiment plants

e)  Sludge-deposition sites

fy  Storage of scrap iron

q)  Test benches for engines, tu rbEneS, rocket
motors or reactors

h)  Manufacture of artificial mineral fibres

i) Manufacture, packing, leading or placing in
catridges of gunpowder and explosives

i Knackers' yards, bone meal plants, gelatin
plants etc. -

k) Housing estates buildings of more than

ground and first fleor, buildings housing more
than two families, commercial and office
buildings of more than 300 sqm. area.
industrial sheds and buildings.

-w E]:lﬁ & @

LAL RAWNA SAILD
EECHE.’TF&RE’ TO GUVERNMENT .
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BEFORE THE HON’BLE NATIONAL
GREEN TRIBUNAL
PRINCIPAL BENCH, NEW DELHI.

Original Application No.100 of 2021 (SZ)

K.S. Radha Krishnan

Son of Sh.K.V. Srinivasan

Aged about 63 years

R/O 5/359, Shri Xhaitanya Avenue,
Anna Salai, Palavakkam,

Chennai — 600 041.

Tamil Nadu
..Applicant
Versus
Union of India
Through its Cabinet Secretary
Government of India,
Rasthrapathi Bhavan,
New Delhi — 110 003 and Others
...ReSpondent(s)

REPORT FILED ON BEHALF OF THE 37°
RESPONDENT - TAMIL NADU
POLLUTION CONTROL BOARD

Advocate for Respondent: TNPCB
Thiru. Kasirajan
Advocate, Chennai.

- Date: 01.06.2021



